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wre, fei 12 ot 2020 

®.—VS—Y—3—60—2015—-1-aTy (41)— eae de afefay, 2002 (Paia 20 

Wt 2002) SI INT 9-H G Eri ward wfdaal we yar F ad BU WHY Ua, 

VIER, Sa faye Ht si Hat wH v 3-60 /2015/1/ua (55) feat 

5 Weng, 2019 F Preaifoea dete ped &, sf — 

PTT 

Sad aR pt Geet Fy — 

1. sypArie 1 4, fore (3) FY wee vd aw “Hod 3 vad Ter 50 fe ce” 
@ WA WY Wee Ud si “wa 4 va de 50 wha cee’, wd 

2. HypHH 2 4, Hers (3) A weg ud aw “woe 2 ofa cher’ S WR WR 
Wee Vs ae “wu 3 ule cer’, vferenfta fey ae 

2- as sifeegast fesie 13 Yq 2020 8 wirasiter ert 

RAV HURTS H AA S Te sega, 

vast Reka, sorafed. 
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Hora, festa 12 oA 2020 

.—TH-V3—60—2015-1-ig.— HRd S Was G apes 348 S GBS (3) H aay 
A, SS sed SY area Hal WH—y—3-60—2015-1-Ga (41), feat 12 GA, 2020 wT sitll 

aqae ws G wer S vaqerea, wer ra fear ora z. 

PAV G WATS H AA G TM AeA, 

wast Rea, srafecd. 

Bhopal, the 12th June 2020 

No. F-A-3-60-2015-I-V (41).- In exercise of the powers conferred by Section 9-AA 

of the Madhya Pradesh VAT Act, 2002 (No.20 of 2002) the State Government hereby 
amends the department's Notification No. F A 3-60/2015/1/V (55) dated 5" July, 
2019, namely :- 

AMENDMENTS 

In the Table, of the said notification, - 

1. In column (3) of entry No. 1, for the words and figures "Rupee 3 and 

50 Paisa per liter" the words and figures "Rupee 4 and 50 Paisa per 

liter" and 

2. In column (3) of entry No. 2, for the words and figures "Rupee 2 per 

liter" the words and figures "Rupee 3 per liter", shall be substituted. 

2.This notification shall come into force from 13th June 2020. 

By Order and in the name of the Governor of Madhya Pradesh, 

S.D. RICHHARIA, Dy. Secy. 
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